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Public Importance 

(ii) "In accordance with the pro­
visions of sub-rule (6) of 
rule 162 of the Rules of Pro­
cedure and Conduct of Busi­
ness in the Rajya Sabha, I am 
directed to return herewith 
the Appropriation (No.3) 
Bill, 1960, which was passed 
by the Lok Sabha at its sit­
tings held On the 18th August, 
1960, and transmitted to the 
Rajya Sabha for its recom­
mendations and to state that 
this House has no recommen­
dations to make to the Lok 
Sabha in regard to the said 
Bill." 

(iii) "In accordance with the pro­
visions of sub-rule (6) of 
Rule 162 of the Rules of Pro­
cedure and Conduct of Busi­
ness in the Rajya Sabha, I am 
directed to return herewith 
the Appropriation (Rail­
ways) No.4 Bill, 1960, which 
was passed by the Lok Sabha 
at its sitting held on the 18th 
August, 1960, and transmit­
ted to the Rajya Sabha for 
its recommendations and to 
state that this House has 
no recommendations to make 
to the Lok Sabha in regard to 
the said Bill." 

12.15 bnI. 

CALLING ATI'ENTION TO MATTER 
OF URGENT PUBLIC IMPORT­

ANCE 

THREATENED STRIKES BY THE BoMBAY 

R.!:crONAL COMMITrEE OF THE AIR 
CORPORATION EMPLOYEES UNION. 

Shrimati na Palchoudhurl ' (Nabad­
wip): Sir, Under Rule 197, I beg to 
call the attention of the Minister of 
Transport and Communications to l1e 
following matter of urgent public 
importance and I request that he may 
make a statement thereon:-

The threatened strike by the 
Bombay Regional Committee of 

the Air Corporation Employees' 
Union. 

The Deputy Minlsti!r Of Ch1J. 
Aviation (8hii Mob,luddiD): Sir, ~e 
statement covers about four pages. fi 
you will permit me, Sir, I will place 
it on the Table of the House. 

Shri S. 'M. Banerjee (Kanpur): Sir, 
at least a summary may be given. 

Mr. Speaker: Is the hon. Deputy 
Minister able to give a summary? 
I think he is not ready with a sum-
mary. The statement may be laid on 
the Table of the House. 

Shrl Mohluddin: Sir, lay the 
statement on the Table of the House. 
[See Appendix tIl, annexure No. 67]. 

1U6 Ms. 

MOTION HE: INTERNATIONAL 
SITUATION~ontd. 

Mr. Speaker: The House will now 
take up further consideration of the 
following motion moved by Shri 
Jawaharlal Nehru on the 31st August, 
1960, namely:-

''That the present international 
situation and the policy of the 
Government of India in relation 
thereto be taken into considerA­
tion," 

The hon. Prime Minister-

Shri Nath Pal (Rajapur): Mr. 
Speaker, Sir, may I make a request to 
the Prime Minister? Yesterday, he 
referred that the current session of 
the United Nations Assembly is • 
very importlmt one and heads or Gov-
ernments will be probably going.' 18 
there any possibility that the Prime 
Minister of 'India is also likely to 
move? Will 'he tell the House? 

The Prime MiDistel' aDd MIDIBeer 
of External Mairs (Shri Jawaharlal 
NeIIn): Mr. Speaker, Sir, I shall 
endeavour to meet some at the point.. 
and criticisms raised on the debate 
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yesterday. Right at the beginning, 
the hon. Member, Professor Hiren 
.Mukerjee expressed a great deal of 
indignation at some reference I had 
made in the other House to the acti­
vities of the party of which he is such 
a shining member. He said, rather 
warmly, that he was not going to 
take what I said lying down. Well, 
it is entirely up to him to lie, sit or 
stand, It is quite immaterial to me, 
but I was little surprised at what he 
said. He used the words, i think, 
that I had a phobia, a Communist 
phobia. Well, some people may have 
it. I am not aware of any phobia 
that I possess, and certainly not a 

· Communist phobia. 

But I do have strong feelings when 
our national interests are concerned. 
1 do, inspite of my attempt not to be 
narrow-minded and to think in larger 
terms of the world, feel rather strong­
ly about this country of mine, and I 
feel strongly when its interests are 
not only ignored, opposed, but when 
people of this country forget the fact 
that they have a certain duty to this 
country and stand up for those who 
have aligned themselves against this 
country in many ways. I shall go 
thus far to say that I hope I am 
strong enough not to stand for india 
in a matter if I think India is wrong; 
I am not prepared in theory,'in 
practice, I do not know, i may be 
moved. I am not prepared to say 
India is r'ght or wrong, I want india 
to be right not wrong. But where I 
believe India is right i am certainly 
going to stand for India with all my 
strength and might. 

In this frontier matter which we 
haVe discussed here repeatedly, I am 
convinced of india's position, India's 
stand. The fact that I do not fall 
into line with some han. Members 

· opposite who continually demand 
some kind of warfare immediately for 
the vacation of these territories of 
India which are occupied does not 

· indicate, perhaps, that I teel less 
· strongly about this matter but only, if 
I may say so with all respect, that 

'I have a sense of responsibility about 
these thing, and I do not think it is 
good enough in such matters to talk 
loudly without reference to conse­
quences, without reference to what 
one can do and what one cannot do. 

However, the point I wish to say 
is, this-I have given a specific ins­
tance-that the weekly organ, I be­
lieve, of the Communist Party, which 
is called the New Age has carried on 
a consistent, a blatant, a pernicious 
and a false propaganda on this issue. 
And i use my words deliberately. I 
say that propaganda is meant to de­
fame our position. Of course, it 
begins by Saying: ''Let us all be 
friends. Let everybody be friends. 
We all want to be friend. That is 
why We are dealing with this matter 
in a friendly way. I want definitely 
and I should have liked to know-I 
asked this question in the other House 
and there was no answer--as to 
whether that propaganda in that paper 
reflects the views of the Communist 
Party of !!1 dia or it does not. 

Shri H. N. Mukerjee (Calcutta­
Central): Sir, if I may be permitted 
to interrupt the Prime Minister, it is 
a fact-nobody denies it, it is stated 
on the paper itself-that New Age i. 
published by the Communist Party of 
India. I do not mind the advertise­
ment which the Prime Minister gives 
to New Age in this House, but I do 
wish to say that if the Prime Minis­
ter can point out anything anti-nation­
al stated there ways and means are 
open to him as head of the Govern­
ment to take action. We stand by 
the Meerut resolution of the National 
Council of our Party. If the Prime 
Minister wishes Us to- (Interruptions.) 
deviate from it, we cannot oblige him. 

Shri JawaharJal Nehru: No, no. 
We are not a court of law here to go 
into this. I am merely pointing out 
the fact which I think should be ob­
vious to any reader of that paper 
that On this issue it has been carrying 
on a consistent line of propaganda 
which certainly is very much opposed 
to the line of Indian thinking. Also. 
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it may interest them to know that 
because of this, extracts from this 
paper are copiously used across the 
.eas in other countries to just;fy 
their position. If is interesting. 

1 would also mention this thing. I 
would prefer not to mention names-­
it is not proper here to mention them 
--but I would mention areas where 
they function: in the Kangra district, 
in Himachal Pradesh, in the Lahaul 
valley, in Garhwal and in the Almora 
district. It is some kind of an insi­
dious propaganda being carried on in 
these border districts which are pecu­
liarly delicate. Naturally, it is not 
quite the same thing as one might be 
doing in Bombay, Madras or else­
where. In that very delicate area, 
for people going and carrying on 
propaganda on those lines which al'e 
broadly, I might say, on the New 
Age lines, it has certain unde~lrable 
conseq uence3. 

Shri Hem Barua (Gaubati): Why do 
they not name them and find them 
out? Simply making a reference like 
this a nothing. 

Shri Jawaharlal Nehru: Govern­
ml'nt are taking steps. We deal with 
them. The State Gevernments deal 
with these people. 

Now, I might add that 1 say this-­
I was talking about this business­
because it is a matter which haa 
nothing to do with any economic policy 
or any other policy. I do not mind 
the hon. Member opposite advancing 
any economic arguments, economic 
pOlicies, etc. He ought to know that 
far from having any Communist 
phobia, we are as a Government as 
a country, in terms of the clo'sest 
friendly relations with the biggest 
~ommunist country in the world, that 
IS, the Soviet Union. It has nothing 
to do with communism. it has to do 
with nationalism and India's freedom 
and India's integrity. 

Sbri H. N. Makerjee: The election 
will decide. (Interruptions.) 

Some hOD. M.bers: No, no. 

8hrt lawaharlal Nehru: This kind 
of remark that the hon. Member made 

surprises me even more. I did not 
expect it of him. This kind of for­
ward people who have no relation t~ 
India's thinking, India's thought say 
this: they say that the elections will 
decide who will win or lose. Whether 
they win or lose, they are acting 
wrongly, anti-patriotically, anti-natio­
nally-(1nter ruptions) . 

Mr. Speaker: Order, order. 

Shri H. N. Mukerjee: On a point of 
order. Here is a statement being 
made by the Prime Minister perhaps 
in the heat of the moment. 

S_ Bon, Members: No, no. (In­
terruptions.) 

Shri H. N. Mukerjee: The Commu­
nist Party Members have been elect­
ed to this House; not by the grace of 
the Congress Party. He said that 

we act "anti-nationally". This is a 
kind of statement which goes again­
st the grain of Parliamentary dis­
cussion. If they want to push us out 
of Parliament, ways and means are 
open to him to do something about it. 
But I cannot understand this kind of 
deviation into an unmannerly exhibi­
tion of anti-parliamentarianism. 

Shri Raghunath Sin&"h (Varanasi) : 
Unparli"amentary or unmannerly! 

Sbri Jawaharlal Nehru: It is evi­
dent that hon. Members opposite, some 
of them, have lost all sense of balance. 

Shrl H, N. MakerJee: You started it. 

Shri lawaharlal Nehru: At least 
mine is a right balance; yours is a 
wrong balance. (Interruptions.). 

There are always two sides to a 
question-the right side and the wron/t 
side. (Interruptions). 

Mr. Speaker: No interruption~ 

please. 

Sbri Jawaharlal Nehru: I have beeD 
accused by-not the hon. Member" 
there-his closeeolleagues outside .... 



6207 Motion re: SJ!:PTEMBER 1, 1960 International Situation 6:oS 

~a Mahendra Pratap (Mathura): 
You said once, Sir, Wars settle noth­
ing. I say heated worils also settle 
nothing. 

Shrt Jawaharlal Nehru: I am not 
'sitting down for the Raja Sahab. I 
bave been accused of carrying on 
malicious propaganda about this 
matter. I have been accused of 
election stunts and all thal The 
<communist Party is not lacking in 
abuse 01 language. So, I want to 
make this clear. Government, of 
.,ourse, will take such action as it can, 
but there are issues, like the issues of 
India's integrity on which there is 
,going to be no compromise with any 
party or anybody as far as we are con­
cerned. 1 put it to him again a 
straight question: Does his party stand 
for New Age articles or not? It is 
<l. straight question. They are in print, 
black and white. 

Shri B. N. Mukerjee: It is rather 
unfair: I do not have the New Age 
here and now in Parliament to give 
lln answer. I say only this that the 
New Age decleres itself and rightly 
so as the organ of the Communist 
Party of India. . I do say 
also that the Communist Party stands 
by the Meerut resolution of the Na­
tional Council of our Party. I can­
not go further than that. I do not 
read every syllable of the New Age 
articles. I have not even got a copy 
of :t before me. I am asked to con­
tradict $('mething which is nowhere in 
he pictllle and to which nobody 
lefers. 

Mr. Speaker: Why does the hon. 
Prime Minister ask him to accept it? 
He has already said that it is the 
~rgan of his Party. 

Shrt Jawaharlal Nehru: Thank you, 
Sir. I shall deal with the other 
points. Shri H. N. Mukerjee advised 
us that we should develop diplomatic 
r.,lations with the African States. 
Obviously we are going to ,develop 
them and we are developing them. 
Bhr'i Nath Pal reterred to India's 

policy of "self-deception" in regard to 
China, the failure of that policy, etc. 
That is an old argument with which I 
regret I do 110t agree. I am yet un­
able to understand' how we might 
have done something else ten years 
ago or eight or nine years ago which 
would have changed the course of 
events, as people seem to imagine they 
might. i do not say that our policy 
always is perfect; that we do not 
make mistakes. But, in spite of 
every effort I have been completely 
unable to understand this type of 
criticism that is advanced every 
session every year by some hon. 
Members opposite. 

What is happening in Tibet apart 
from what we did ten or nine or eight 
years ago? It is a fact that what has 
happened in Tibet has been a griev: 
ous tragedy for the people of Tibet. 
There is no doubt about it in my 
mind. The mere fact that we have 
given refuge not only to the Dalai 
Lama but to large numbers of per­
sons, about 22,000, is evidence of how 
we felt about it and how we continue 
to feel about it. We regret deeply 
at many of the accounts and the 
stories which have reached us as to 
things happening in Tibet. That is 
one thing. 

It is another thing for us to make 
gestures which can only be described 
as helpless gestures of indignation. 
We do not think-normally every case 
has to be judged by its merits-whe­
ther such gestures are profitable or 
dignified for a Government like ours 
to make. 

Shri Nath Pai said that he was hurt 
and humiliated at my saying some­
thing about Goa and Africa. He 
must have misunderstood me. What 
I said was, that the events that were 
happening in Africa-a large number 
0: new countries becoming independ­
ent-must lead, I think, to the end­
ing of ~he .Portuguese empire in 
Africa. In that connection, I said 
Goa also win have to go out of POr­
tuguese possession. It surely will not 
go by sOIne magic tbiIit!: happening 
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e16ewhere. It will go because of our 
e1IGrts and our decisions and I expect. 
as. I pointed out, this train of even1l! 
which is happening certainly has an 
effect on our own decisions and the 
steps we may tage at the right 
moment. 

Dr. Ram Subhag Singh talkPd 
about, I understand, a place called 
Hupsang Khad, a village fOUr miles 
on our side of Shipki La. I can 
assure him and others who might be 
under any misapprehension that this 
village is completely under our Pos­
session. There is no question of any­
body else being there. It is true that 
it is in that small area there, which 
is claimed as Chinese, but it is in 
our possession. 

'I'hen, he said something which 
was quite unable to understand, some­
thing about foreigners there and 
something about displomais not pay­
ing enough attention to our border 
areas. I really do not understand 
"'hat foreigners are there. So far as 
I know, there is only one foreigner, 
PQSsibly two, in that area in NEFA. 
One foreigner is Dr. Vanier Elwin, 
who is our adviser. 

~bri Jaipal Singh (Ranchi West­
Reserved-Sch. Tribes): He is an 
lndian citizen now. 

. 'Shri Jawaharlal NehJ"u:. I was going 
to. say that. Dr. Verrier Elwin who 
came from a foreign country became 
an Indian citizen. But even if he 
w.as a foreigner, it makes no differ­
ence to me in this matter, because he 
iii our adviser and we attach high 
value to his advice and to his ex­
perience and to his great love and 
... ttachment for India, and more es­
pec~al1y the tribal people. I am very 
giad that we have the advantage of 
having his advice. He has nothing to 
d/)' with many of our other activIties 
ill the tribal areas, whether they are 
military or other. He advises us on 
lIOCial and other matters. 

"4s for diplomats going there, aaain 
1,'4? not Q.uite understand w~t is 

982(Ai) LSD-5. 

m'lant. Who are the d.ip!omats? W. 
do not permit foreign diplomats tp go 
there. We do not encourage them to 
go there. If he referred to our own 
officers, they have to go there when 
business calls them; they are not sup­
posed to wander about. 

Dr. Ram Subbag Sinp (Sasaram): 
About diplomats, I meant the northern 
area; not our territory, but Tibet and 
the entire area around Tibet, which 
was previously the centre of meeting 
ground for three empires. 

Shri Jawallarlal Nehru: I have quite 
understood it now. 

Shri Mahanty was pleased to say 
that our patrols on the border were 
not doing any good. I am surpris­
ed .. 

Shri Mahanty (Dhenkanal): I did 
not say they are not doing any good. 
I said they were iII-equipped. . 

Sbri JawaharJaI Nehru: I do not 
know what standard of equipment he 
has in mind, and how he judged about 
the equipment of our people there. 
I really do not know. May be if you 
judge our patrols in the normal 
American standard, they may be ill­
equipped, because the Americans have 
to carry about all kinds of things 
which no Indian trooper has, because 
they can afford it. But as a matter 
of fact, our soldiers there are very 
well equipped. This is what we think 
and I just do not understand how 
Shri Mahanty or any han. Member 
can make a remark like this, with­
out knowledge of the facts. 

think Shri Mahanti also talked 
about Gen. Thimayya's. visit to Italy 
and about his having a look at their 
mountaineering school, .and concluded 
that we must be very backward in 
this, because Gen. Thimayya has to 
ge there and look at it in Italy. 
Surely this is a very extraor~ 
conclu~ion to ar.rive at, becaUS6l you 
w~t to learJ1 what other cOWltrlea 
are doiDl in regard to anythint---
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warfare, etc. As Gen. Thimayya had 
to go to England, we agreed to .his 
stopping in Italy, because Italy has a 
good mountaineering establishment, 
to have a look at it and its equip­
ment there. I may say that most 
foreigners who know do not share 
Shri Mahanty's opinions about our 
soldiers. 

Some hon. Member asked why we 
keep these talks that are going on 
with the Chinese officials secret. I 
really do not understand this ques­
tion. They are talks going on about 
which I do not know the details-I 
get a report On the second or third 
day--examining papers, maps, refer­
ences, ec. They are lIaking place in 
the public market-place. They are 
confidential talks. What kind of state­
ment am I to make, except to say, as 
the House knows, that these have 
nothing to do with coming to a settle­
ment or anything. The officials can­
not arrive at settlements. But there 
is a mass of material and we 
thought it best in the circumstances 
for this material to be examined 
carefully. It may be, of course, that 
there are differences of opinion about 
some papers or docwnents. Any­
how, it does help in future considera­
tion of that matter and that examina­
tion has been taking place first in 
Peking and then here. 

There is one little word that is 
often being used here; we talk about 
Tibet or any place like that--'bu1fer 
State'. I wonder whether it is realis_ 
ed by those who use it that it is 
rather an insult to call any place a 
bu1fer State. A bu1fer State means 
something between two Strong States. 
Factually, it may be correct; but it 
it not a nice thing to say about any 
State that it should be a bu1fer State 
or it was a bu1fer State. A buffer 
State means a helpless thing, between 
two independent States, which can­
not do anything. It may be that in 
the .past 1Ihat was its position, but it is 
no good using that word in this con­
text. 

Shri Jaipal Singh: I am prepared to 
agree with the Prime Minister; but, 
to be a buffer State is also a com­
pliment because it takes the shock; it 
is able to take the shock. 

Shri Jawaharlal Nehru: Some ques­
tion was put to me, perhaps by Shri 
Hiren Mukerjee, about the extension 
of the jurisdiction of our courts to 
Pondicherry. The Government of 
India, have decided ai a matter of 
policy to remove the appellate juris­
diction of the courts in France over 
Pondicherry and steps to that end are 
being taken. 

A question was. raised about the 
registration of Goans as Indian ciU-
zens. So far as we are concerned. 
we are perfectly willing to do that. 
There are certain legal aspects in­
VOlved, which are being examined. 
But de facto, of course, we have 
treated them as Indian citizens. 

Some hon. Member asked me about 
the canal waters agreement. 1 
should have liked to place this full 
agree!l1en! before this House as soon 
as it ;, finalised. It is rather difficult 
to deal with it in a patchy way. 
Nevertheless, I should like to state 
broadly what it is. It is generally 
based on the World Bank's proposal 
of 1954, the salient feature of which 
w.. the allotment of the waters of 
the Indus, Jhelum and Chenab, except 
for minor uses in Jammu and 
Kashmir, to Pakistan and the Sutiej, 
Ravi and Beas to India. A transition 
period during which Pakistan would 
construct canals, etc., to replace sup­
plies hitherto received by her from 
the ri vers going to India was to be 
fixed, India contributing towards the 
replac"ment works and allowing to 
Pakistan progressively diminishing 
supplips from the eastern rivers dur_ 
ing this transition period. 

The main features of this treaty are: 
Pakistan should build these replace­
ment works, presumably, we hope, in 
ten years' time, and during these ten 
years we supply water to them, 
though in a progressively diminish­
ing degree. And Pakistan i. going to 
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1te helped in buildini these replace­
ment yorks to some extent by us, 
that is, financially, to the extent that 
We are going to deprive Pakistan of 
the water that Pakistan has been get­
ting so far, we are helping it to build 
these replacement works. But, in 
el!ect, Pakistan is going to build on 
a much bigger scale with the help of 
a number of countries and the World 
Bank. So, large sums of money are 
going to be given to Pakistan by the 
World Bank and by a number of other 
countries. We have, of course, 
nothing to do with it and that i. not 
a part of our agreement. That is bet-

~ ween the World Bank, Pakistan and 
the countries concerned. We are 
COing to make an ad hoc contribution 
apread out over ten years. 

Then, there is the transition period, 
as to what we should do during this 
ten year period. And althou&:h this 
should not cause us any difficulty, it 
really took a long time to decide how 
much water we are going to give, in 
what fonn, what the payment should 
be in the.<e ten years etc. That too, 
I believe, has been settled now. The 
ten years begin from April 1, 1960, 
this year, the date on which the treaty 
comes into effect; it is given some 
months retrospective effect. This 
period of ten years can be extende4l 
Ie a further period of three years at 
Pakistan's request. But the extension 
is lubject to a reduction in our con­
tribution by 5 per cent. in the first 
year, by 10 per cent. for two years 
and by 16 per cent. for the three 
yearl. India will have no responsi­
bility for their canals, etc. . The water 
to be supplied by India to Pakistan 
from the eastern rivers during the 
transition period is to be of a dimi­
niahin:;: seale, and roughly this ten 
year period is to be divided into two 
phase. 196~6 and 1966-70. I 
Deed not Ito into the detail. ot the 
phases. 

One question that troubles many 
people is what the effect of this agree­
Ulent with Pakistan is likely to be on 
the Rajasthan Canal. According to 
Pf'eaent pl8lUl, the Rajastlhan Canal 
wilI be ready to carry some Irriga-

Situation 
tion water up to 1200 cusecs in 1961, 
;l,loo cusecs in 1962 and 3,000 cusec.s 
in 1ge3. Thereafter, it is proposed to 
enlarge the capacity in such a way 
that by about 1970 the canal would 
be developed to 18,500 cusecs. We 
are trying to provide water to the 
Rajasthan Canal throughout this 
period in an increasing degree. In 
the filst two years, it does not matter, 
they can take any quantity, but much 
more later. But partly this will 
depend on some water of another 
seheme which is, in a sense, allied to 
this, that is, the Beas scheme, effect­
ing the damming of the Beas by us. 
This is a biggish scheme and, although 
Rajasthan Canal will be getting water 
throughout in an increasing quantity, 
the full supply will come only from 
the Beail later. Now, because we are 
accommodating Pakistan to a consider­
able extent, the World Bank has pro­
mised us aid for the construction of 
the 1:Ie&5 dam. 

Then the treaty provides for a per­
manE'nt Indus Commision, consisting 
of Indian and Pakistan Commis­
sioners.. Each Commissioner would 
be the representative of his Govern­
ment for all matters arising out at 
the treaty and will serve as a regular 
channel of communication on all 
matters relating to the implementa­
tion of the treaty. The permanent 
Indu, Commission will take the first 
steps to iron out any dilferences bet­
ween the two sides. The treaty also 
provides tor neutral expert to whom 
difte:ences of a technical nature 
would be submitted for solution. A 
court of arbitration has been provid­
ed to deal with the major disputes 
on tho interpretation of the treaty. 
Broa<lJy, this is the position. 

May 1 now just refer to certain 
broad features to which I referred yes­
terday also? One matter to which I 
would like to draw the attention of 
the House particularly is how the 
world i~ drifting more and more to 
violent methods and deeds. Only two 
or three days ago the Prime Minister 
of Jordon was assassinated or was 
blown up, and others too. Whatever 
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one's views may be on anything, the 
adoption of such methods is bound to 
lead to chaotic conditions. In fact, 
we have to decide really, bearing in 
mind what we are aiming at, what 
kind of scciety we are aiming at 
That applies to forpign policy as well 
as to domestic policies. If we are 
ai=g at what one would call a good 
society, 1 submit that it cannot be 
built up on the basis ot violence and 
hatred. We are, at the present 
moment, drifting rather rapidly from 
an ordered world to an anarchy. And 
this spirit of violenc~ which is grow­
ing L a challenge to us. Unless we 
have a sense of national dis-
ciplir,e, we cannot check this. 

1 think it was Dr. Ram Subhag 
Singh who directly or indirectlly criti­
cised our officers and diploDl8lts. 1 do 
not know what he called them. I 
should like to say that in our Ex-
ternal Affairs Ministry we have been 
served by men ot very considerable 
ability, men who are, it 1 may say so, 
dedicated to the cause they serve. I 
should like to pay my tribute <to 
them; not only to them, but to others 
too. 

Then a poi:nt was raised as to why 
a Deputy Secretary is talking to the 
Chinese officials. Apart from the tact 
that Deputy Secretary happens to be 
our best expert on the subject, just lUI 
the head of our Historical Section is 
an expert, regardless ot his status in 
the hierarchy, normally in such talks 
people talk to others CIf an equal 
.tatus, and if we chooose a Deputy 
Secretary it is because the Chinese 
have chosen somebody of that level. 
So, he talks to them. But the tact a 
that the persons who are dealing with 
.us matter are our experts on these 
questions, ItIld they are dealing with 
1hem very well. 

Today happens to be the last day 
for one of our IJ109t distinguished ~vU 
aervants, Shri N. R. Pillai. I have 
been associated with him, in _ 
way or other, ever since independence, 
but very closely associated as our 

Secretary-General dlll'ina the .. 
eight years, and he has been not dIIJV 
a va:luable adviser but a ,oeII 
friend during this period. AllIS 
his IOing away will cert:a.inly eree.t. 
a certain blank, not only in our EK-
1Iemal Mairs Ministry, but in tihoIe 
Who have advised us. I am sure, tile 
HOWIe would wilIh him well 

Before I finish, may I refer to rathet 
an interesting passage written, I think. 
125 ye&.r3 ago by a well-known French 
writer? A:lmoSt one might think it ~ 
in the nature of a prophesy. I should 
read out just a part of it. This was 
written by de Tocqueville in 1835. 

"There are at the present time", 
he says, "two great nations in the 
world which started from different 
points but seem to tend towarda 
the same end.. 1 allude to tM 
Russians and the Americans. Both 
of them have grown up unnoticed 
and while the attention of man­
kind was directed elsewhere they 
have suddenly placed themselvl!!II 
in the front rank among the 
nations and the world learnt of 
their existence and their great­
ness at almost the same tithe." 

This was written 125 years ago. 

Shri C. D. Paacle (Nainl Tal): ~ 
are still growing. 

Shri Jawaharlal Nehru: May I m,. 
dicete that I would gladly accept the 
amendment ot SOO Jaganatha BaD 
to this motion? 

Raja MaheDdra Pratap: I did not 
say something bad. I only said that 
you have said that war can settle 
nothing. I said that heated words alao 
can settle nothing . 

Mr. Speaker: I shall put Sb.ri 
Jaganatha Rao's amendment to the 
vote of the House. 

Shri 8adhaa Gupta (Calcutta-
East): Our amendment (No.9) abo. 

Shrl Jaipal stqh: What. aboat· 
amendment No.8? 
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Br. Speaker: I will put them one 
lifter the other. Is any other aub­
Ititut.e motion beini pressed? 

Some BOIl. Member: No. 

Br. Speaker: I will put No. 8 flnt. 
No. 9 will come later 

The question is: 

That for the original motion, the 
following be substituted, namely:-

"This House, having considered 
1De present international situation 
and the policy of the Government 
a!. India in relation thereto, is of 
the opinion that the policy pursu­
ed SO far which aimed at vacat­
ing Chinese aggression has been 
halting and lacks in purposiveness 
and therefOi"e all possible steps 
be taken to vacate Chinese aggres­
moo on Indian territories." (8). 

The motion was negatived. 

Mr. Speaker: I will now put amend­
ment No. 9 to the vote of the House. 
It is a long one. I need not read it. 

Amendment No. 9 was put and 
negatived. 

Mr. Speaker: Now I will put amend­
ment No. 1. The question is: That 
tor the original motion, the following 
be substituted, namely:-

"This House, having considered 
the present international situation 
IIlId the policy of the Government 
of India in relation thereto, ap­
proves of the said policy." (1). 

The motion was adopted. 
Mr. Speaker: All dtb.er amend-

ments are barred. 

lU4 hn. 

MOTION HE: SITUATION IN ASSAM 

Mr. Spcrjaker:Thellouse will now 
.take o.\1p ·the .DE!X1i.~ .GIl the Order 
Paper. Shri G. B. Pant. 

The Minister 01 Home Affairs (Smt 
G. B. Pant): The hon. Prime Minister 
will move the motion. 

.8bri Jaipal Singh (Ranc~'hi West­
Reserved-Sch. Tribes): May I make 
a humble submission? I hope you 
will agree with me. Perhaps the 
whole House will agree with me that 
as the bon. Prime Minister has already 
had a really hard time-not hard in 
putting his points across, I do not 
mean that, but a very arduous time­
may I humbly suggest that We go into 
recess for an hour SO that be may also 
get some rest ........ (Inte~ption) . 

Shri ,Vajpayee (BalrIampur): Half 
an hour. 

Shri Jaipal Singh: I need at least an 
hour' for myself. I cannot rush and 
eat. I am pressing the wish of the 
House and I am only hoping that it 
will come from the Chair. 

Shri Jawaharlal Nehru indicated 
dissent. 

Mr. Speaker: The hon. Prime Minis­
ter is always fresh. 

The Prime MinIster IlDd MiDister at 
External Mairs (Smt Jawahar1al 
Nehru): Mr. Speaker, Sir, we have 
been considering in a somewhat diffus­
ed way international affairs. We 
come now to the domestic scene and 
1>0 some things that have happened 
and are happening in this country 
which have been grievous to all of us 
and which have caused an enormous 
amount of sorrow and misery. Not 
only the actual sorrow they have 
caused but in the context of thingz 
the consequences of what has hap­
pened in Assam and Bengal axellO 
far-reaching that everyone of us, I 
hope, will appreciate them in consider-
ing this question. We hav:e had 
trouble ,in lndia--I mean, seriOus 
trouble--even sinee independence em 
many occasi<Ins, but the kind ·01 
thioug that has happened in Assam 
is rather of a new type and a _ 
.type intbebig way. It dQell ~ 
.a1IaoIm the fo~tioDaof .~ ,w1lQtlry 

and our unity. Therefore in 




